
 

 

 

 

 

 

 

 

 

 

 

The Tripura Engineering Service Rules, 1987 
(As Amended upto 7

th
 Amendment, dated 10-06-2014) 
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E}~RAORDINARYISSUE
Agartafa, Tuesday June 10, 2014 A. D., Jyaistha 20, 1936 S. E

PART--I-- Orders and Notifications by the Government of Tripura,
The High Court, Government Treasury etc.

No.F.6(14)-PWD(E)/93
GO"\'ERJ'ol"MENT OF TRJPURA

PUBLIC WORKS DEPARTMENT

Dated, Agartala, The 'L~"»cl May ,2014,

NOTIFICAT1!ON

In exercise of the povvers conferred by the provison to article 309 of the Constitution of
India and all other pmvers enac lirig him in this behalf, the Governor, in consultation with the
Public Service Commission, is pe.ased in make th~ following rules namely, _

1. Short tHle, & I'ommencement

i) These rules may be called The "Tripura Engineering Service (TES) (6thAmendment,
2014) Rules,1987.

ii) They shall come in;o force from the date of their publication in the Official Gazette,

The folioving are added in Rule-21

d) i) Diploma holders Gr-V(B) and above have 10 pass Accounts and Simple Rules
Papers to get promotion to Gr-IV and above.

ii) Degree Engineers Gr- YeA) have to pass Accounts and Simple Rules papers
to get promotion to Gr-IV and shall have to pass Law & Arbitration Papers to 'get
promotion to Gr-III and above.

e) Degree Engineers who are appointed directly in Gr-IV also have to pass the
Departmental Examination as specified for Grade- YeA) Degree holder to get
promotion to the next higher grade, ifnot yet passed,

1) To get promotion to the next higher grade the existing Engineering officer ofTES Gr-V,
Or-IV & Gr-III have to pass their specified papers/subj ect s viz.Accounts, Simple Rules
and Law & Arbitration, if they had n ot D2.SSed E2IJier if' any grade.

g) Engineering officers who have attainec ,he 2.3e Dr:5:5 years and above are exempted
from appearing and passing deparrmer:';a! e:,::o.[:1':-1atic.:l5 :0 get promotion to next
higher grades.

3~ crder of the Governor) <I.

\ v~ 0;~/~
[\",.., C'f'y' ~f; \' ''Y n n

(SKNANDI)v"
DEPLTY SE<;::RETARY.P'WD.








































